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oRDER NO.4rl20t9

As pe r thc olclers o1'tlre Contpetent r\rrthor-ity. thc fbllowing
ri illr inrrnctlilrl(' Jllcet:

Shastri Bhawan. Neu, Delhi
l)ated the I 8tr' April, 2019

distribLrliorr ol' w'ork is proposed

I)ISTIi.IBUI'ION OF WORK IN THE DEPARTMENT OF LEGAL AFFAIRS

I. ADVICE GROUPS

i "r'ouping 
of Officers I nainistrics and Subjects aiiigneA

r__r_
t ShriS.R. Misht4ra44,tiqryf&gl44ll_
f -L-Sl','i RK

I l-A I t. Energy & Resources Croup
2. Dr. P.K. Behera,, DLA I Z. Judicial and International -lreaties & Agreements,

(Defence) I VotJs in Civil Marrers.
3. Shril-.K. Malik. Dl-A (Lit.HC i ;. Litigation in lligh Court, CAT& District Courts

& CAT) | 4. National Litigation Policl,'
4. Dr. R. S. Shrinet. DLA 

I5. Shri Pradeep Kurnar Gangwar. I Ministries;
ALA (Def'ence & Addl. I t. Atomic Energy
Charge of NCB) i Z. Cornrrerce & Industrl,

6. Shri Bhupesh Varma, At.A I :. Cornrnunicalion (Dcrrartrnerrt of'Posr)
1. Shri Jeevan Ranr, ALA (l-it. | 4. Delbrrce

Lower Court Section) I S. External Atlairs
8. Ms. Renu Pandey, ALA I 6. Heavy Industries & Public Enterprises

(APO) i l. Human Resource Dcvclopment
9. Slrri Brindaban, Al-A (Lir. HC I 8. MSME

and CAT) i 9. New and Renewable Energy
Shri t,al Chand Dabalia. Al.A I t0. Petroleunr & Natural Gas
Ms. Madlrulika t-.rpadhlar. .ir. I I l. Porver
CCA I 12. Steel

l.
2.

J.

Ms. Poonarrr Suri. DL,A
Srnt. ArtiChopra, DLA
Dr. Harcnder Pal Singh. ALA

I3. All Parliarnentary' Matters including Questions.
14. Ministries/Departments and rnatters not othcrwise

specified.

a l{a<l li.e, Additiona_l Sggle!?n'

Subjects:
1,. Natural Resources ancl Environrnenl [.aw Group

Ministries:
l. Coal
2. Chernicals & Fertilizers
3. Environment and Forests & Clirnate (lhange

4. Mines
5. Pending work of erstwhile PMAt_
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Sll r'1!,S. \crrrra,,ioint Stc're t4n & l.egtl \tlr ire r
lsub.iects:

t.
t.

-1.

Shri O. Verrkateswarlu. DLA
Shri Soharr Kurnar Sharnra"

DLA (N,rl{A)
Shri Japan tsabu. DLA
Shri tlir:inglr il,Ia-ihi. Dl,A
(Railwa)'s)
Shri B.S. Sharrna. AL.A (lB)
& Addl. Charge ol'NA'I'CRID

I)r. Rajir Mani

Dr. RJR Kasibhatla. DLA
Dr. D.V. Rao. DLA (CBI)
Shrii.S. Mishra, ALA
(NTRO)
Shri Arpit Anant Mishra,
Ar.A(DFS)
Dr. Arnit Tyagi, ALA (SFIO)
Shri Hemant Kurnar. ALA
Shri Surendra Kumar. AI-A
(DoP&T)

8. Shri N. Visakamurthy, AGA

ShriNeeraj Kumar, D[-A
(cPwD)
Smt. Kusum Lata Singh. DLA
(D/o Estates)
Shri Neeraj Rawat, ALA
Shri Ravindra Kumar
Choudhaly. A[-A
Shri Krishna Mohan Arya,
ALA (Space)

l. Constitutional and Adrnitristrative Law (-)roup-l

). C'onveyancing & ('ontracl l-arr' (iroup
Ministries:

I. DONER
:. l]orrre A f-fairs

3" Railways
4. Telecommunications
-5. All convey'ancil'rg rnalters sntl issues involving 

i

lnterpretation of Corrtracts. 
I

I

I

.lqints""retrry4L" lAdrir", --l
Su bj ects:

l. Constitutional and Administrative Law Group-ll
2. Finance, Corporate Lara'. Fiscal and Policy Law

Group
3. Service [,aw Croup
4. Arbitration Group

Ministries:
l. Cabinet Secretariat
2. Central Information Cornmission
3. Central Vigilance Commission
4. Comptroller and Auditor-General
5. Corporate Affairs
6. Election Commission of lndia
1. Finance
8. Lok Sabha Secretariat
9. N|TIAyog
I 0. Parliamentary Affairs
I l. Personnel, PG & Pensions (including CBI)
12. Prime Minister's Office
I 3. President's Secretariat
14. Rajya Sabha Secretariat
15. Staff Selection Commission
I 6. Statistics & Prograrnnre ln-rplernentation

17. Union Public Service Commission

u Rathi llana, Joirtt Secreta
l

I

I

I

I

I

I

I

It___Ltv
I

I

I

5.

6.
1.

I

L

Subjects:
l. Agriculture and Consutner Law Group

2. Panchayati Raj, Water and Wornen Empowertnent

CrouP.
3. Rural and Urban Development & Estate Otfice

Group
4. Tourism- Transport Law and Pcllicy. Croup

lVlinistrics:
l. Agriculture and Farmers Welfare

2. CivilAviation
Shri Satish Kumar, ALA

3. Ilousing and Urban Aftails (Dtc. t-l-l!{919!l

I) r. Adviser



** Will terrporarily assist in the work
of Notary Cell.

_ ___ qri-Aj3

+. l,aw rrntl Justiee
5. Minority Aflairs
6. Iloacl T'ransport &
1. Social Justice arrd

tt. Space
9. Shipping
10. Tourisnt
I l. Tribal Affairs

I 12. Wonren and Child [)cveloprncrrr

l_

L. Consumer Affairs- Labour and

Group
\\, alcr Ilesourccs

7. Consurner Affairs. Food & Public Distribution
2. Culture
3. Drinking Water and Sanitation
4. Food Processing lndustries
5. Information and Broadcasting
6. Labour & Employment
1. Skill Development and Entrepreneurship
8. Textiles
9. Water Resources, River Developrnenl and Ganga

Rejuvenation
10. Youth Affairs and Sports

ination

Subjects:
I . Ease of Doing Business
2. IT and Cyber Laws Group
3. Science & Technology Group

Ministries:
I. AYUSH
2. Health & Family Welfare
3. Earth Sciences
4. MEITY
5. Panchayati Raj

6. Rural Development
1. Science & 'l'echnology (including Biotechnologl')

OS & Joint Secreta

LIMBS, IT & E-office and Training Group
l. PC Cell
2. I'l'Management & NIC Cell

In addition he will look after the following priority
areas for expeditious and time bound action:

I IiLlhrvar s

l;nrpowclrrrcrtl

J.

4.

-5.

Shri llanresh Chander.
( t-abour & Arbitrator
D.G.S&D)
Shri Praveerr Sriva;tava,
D[,A**
ShriJagannath. ALA
Srnt. Savita Singhal, ALA
Ms. Madhulika Upaclhyay, Jr.
CCA

** Will tcrnporarily assist in
the work of Notarv Cell.

Shri K. Cinkhan lhang, DS
Shri A.K. ioshi. DS
Mohd. Muqeenr, DLA**
Ms. Jyoti Divya, ALA
Srnt. Charnpa Bisht, ALA
Shri Rama Nand. US

I

i

VII

L
,)

!

4.
5.

6.

I . Shri
2. Snrt.

K. Ginkhan Tharrg, DS
Vijaylaxmi Krishnan, LJS

Qhri Ajay Goyal, Joint Secretarl'

DLA j Subjects

M

Shri bhasa Adhikari
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t. fo thcilitate papelless rvorking oi ll,lc Notarr ( ull

tlrrough e-platlornt rncluding oniine payment ()l

l('c I()r' certtlicalc rettcr,r'ai ittttl ir',tte ot riiqitlrii.i
signed r'Iotary certiflcate in download mode elc

lT enabled monitoring of serving of sumtnons in

lndia/abroad.

'i. Io facilitate the creation ol'' a porlal lbl onlirrc
sr-rbrnission and processing ot' requests firr
empanelment as Panel AdvocatesiStanc'lirrg

Counsels on behalf ol Uol.

1. To create and operationalize online tbrrr.ral tor
subm ission of ACRs of I LS Officers.

5. To gainfully utilize e-office fbr routin(:
administrative rnatters like leave, CPF, LTC etc.

6. IT enabled data of court cases ol DoLA
monitoring.

l. Monitoring and linkage of consolidated
Commercial Courts including Mediation.

and its

data on

8. To create a blueprint for orientation and regular
training progranrne ischedule f,or ILS Cadre and

creation of a dedicated Budget Head.

Directorate of Prosecution. CBIPresently vacant

6fu-



Ar.lrnn.l 1LA) Section & Vigilance tJnit

(LA) Section

IV(t.A) & Coordination Seuion

AdviceA,B&CSections

Arbitration Cell & International
Arbitration

Hindi Section

Irnplementation Cell

International f."ut,.s. ng.r...r,t i,

Officers
l. Dr. Rajiv Marri. JS & LA and CVo
l. Shri A.l(. .loshi. DS

_ i. __Shri RaghLrrrathaLT.V.. US (Vig.)
l. Shri Vijay Varrna, .lS
l. Shri A.K.Joshi. DS
I Slrri Rama Nqryd, US
I. Dr. Raj;v vini.IS & Ln
2. Shri Suneel Sachdeva. DS
l. Shri Vijay Varma. JS
2. Shri K. Ginkhan Thang, DS
i. Srnt. Vijaylaxrni Krishnan, US
4. Shri Raghunathan T.V., US
l. Shri S.R. Mishra. AS
2. Shri Neeraj Rawat, ALA (Branch Officer _Aclv

A&C)
3. Shri Bhupesh Varma, ALA (Branch Officer

Adv. B

l. Dr. Rajiv Mani. JS & LA
?-. Dr. RJR Kasibhatta. DLA
i. Shri K.M. Arya, ALA

_4. Ms. Madhulika Upadhyay, Jr. CGA
L Shri Vijay Varma, JS
2. Shri K. Cinkhan Tha
l. Shri Vijay Varma, JS
2. Shri Raghunathan T.V., US
l. Shri Vijay Varrna, JS (Rajbha-si,a aanit*D
2. Shri Raghunarhan T.V., US
l. Shri Ajay Goyal, JS
2. Srnt. Savita Singhal. ALA
l. Shri S.R. Mishra. AS

Civil Matters 2. Shri R.K. Srivastava. Addl. LA

11'Managernent & NIC Cell

2. Shri K. Ginkhan Thang. DS

Judicial Section

2. Shri R.K. Srivastava, Addl. LA
3. Shri Lal Chand Dabaria. At_A

Liblary & Research Secrion
-l- 

-l _\4, .vaanulita tjpaoty ca
l. Shri Vijay Venna, JS (Chairrnan)
2. Srtlt. Champa Bisht. ALA
l. Shri Ajay Cupta, OSD(tT) & JS

_2-_ JhrLB.(. Srivasrava, Addl. LA
l. Shri T.K. Matik, DLA
2. Shri Brindaban, ALA
l.Jhri Jeevan Ram, ALA

Srnt. Zoya Hadke, AS
Smt. Poonam Suri. DLA
Shri Ajay Gupta, OSD(It ) & JS

l

Cash (LA) Secrion

Facilitation Centre and R&l Section

LIMBS & ICMIS

Litigation (HC) Section ;nd CAT.C"ll

Notary Cell

i. Srnr. Vijayalakshrni Krishnan, US
l. Shri S.R. Mishra, AS

Shri K. Ginkhan Thang, DS

M

l. I \l I'\

lrS!. 1{o,.
i

i. Ms. Madhulika Jr. CGA
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l() j tt trt'ctt

l
I lrl'rtrrrals ('ell

Agerrcl, Section

BIIANCH SECRI]TARIAT

Murnbai

Kolkata

Chennai

SirLi \ ii.rr \ii;tt)ir. l\ i \pp.il.l- \.,1,.,,i,..,
Slrr.i K.Ciinklran Ihang. [)S ('l'l()

Shri Aial (io1al. .lS

Slrri R.K. Srivastava. Addl. LA
Ms. MadhLrI!\1 LJpad[la1 Jr. !!lA
Shri Anil Kurnar Gulati. AS & IC-('AS
Shri B.K. Przuad. Senior GA
Shri M. Khandelu'al. Addl (lA*
Shri B.V. Balrarn Das. Additiortal GA
Shri Raj Bahadur. DGA
ShriG.S. Makkar, DGA
Shri Amrish Kumar. AGA
Shri Arun Kutnar Yadav. ACA
Shri N. Visakamunhv. ACA*
Snrt. Anil Katiyar, Cortsultant
Shri A.K. Sharma. Consultant

_ * Presently working in Main!.qlgl3li
OFFICERS IN CHARGE
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t.
2.

J.

4.

-5.

6.

1.

8.

9.

r0.
lt.

Shri Pankaj Kapoor. Sr. CA
Shri A.A. Ansari. Addl. GA
ShriGul Asnani. Addl. CA
ShriN.A. Pandey. Al-A
Shri S.K. Rarnanna, A[.A
Shri M.K. Maroria" Addl. GA
Shri M.C. Prusty, Addl CA
Shri J.P. Duhey, DLA
Dr. Subhro.l-voti lr4 ALA

----]
I

I

I

_l

Smt. R. Jayalakshrni, DLA
Shri Jaspal Singh Dhanju.4!4

l. All Parlianrenrarv matters including Questions will be handled by Shri

2. Shn Neeraj Rawar. ALA in addition to his other duties will also be the

l. Shri R. Gancsh Voltair, DLA

S R Mishra AS.

Protocol Officer.

tW-
Deputy Secretary to the Govt. of India

Tele No: 0l I -23384109

Copy to:-

l. All Group Heads

2. pS to MLJipS to MoS (L&JyPPS to Larv Secretary/PS to Addl. Secretaries/JS&LAs

3. All Officers & Sections in the Departtnent of Legal Affairs

4. SSA. N IC Cell with the request to upload the above Order on the rvebsite ol the Department

of l-egal Atfbirs/Office order Folder/e-office portal.
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